IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :05-03-2024

Date : 05.03.2024

ABLAPL (Se
21528/ (05.03.2 |- Order Dtd. 2024- [BAIL- |at
L o024 024 1737/ (AEK BEHERA 1C.O. 03-01 1 No-
024 2)
___ ABLAPL (Se
COURT
21529/ 105.03.2 |- Order Dtd. 2024- |BAIL- |at
2 2024|024 98/202 (O FATRA —[C.0. NO- 153 g1 2 No-
11
4 11)
- ARLAPL (se
21532/ 05.03.2 |- COURT |Order Dtd. 2024- at
3 024 024 1759/2 [RR NAYAK C-0- No. 2 l03-01 No-
024 11)
___ ABLAPL (Se
21533/ (05.03.2 |- COURT |Order Dtd. 2024- at
4 024 o024 1757/2 [RR NATAK €-0- lNo. 2 lo3-01 No-
024 11)
___ ABLAPL (se
21534/ 105.03.2 |- COURT |Order Dtd. 2024- at
> 2024 024 17642 |G SRHOO C-0- lNo. 2 l03-01 No-
024 11)
[ ABLAPL (Se
21535/ (05.03.2 |- COURT |Order Dtd. 2024- at
6 2024 024 1731/2 (BB ROUT €0 lNo. 2 lo3-01 No-
024 11)
__- ARLAPL (se
21536/ |05.03.2 |- COURT |Order Dtd. 2024- at
7 2024 024 1656/2 MR SAHOO C-0- lNo. 2 lo2-28 No-
024 11)
21537/ 05.03.2 |<ONiC” 50STT |order ptd. 2024- |coNTE |an
8 b024 024 3227/2 B K SAHU C-0- lcgvs  103-27 MPT  |No-
COURT 6)
27_21538/ 05.03.2 [CONTC- [SANJAYA KU. |, [CHIEF |Order Dtd. 2024~ [CONTE |[(Se
2024 024 6953/2 |SAHU 7" |JUSTI |03-04 MPT at
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023 CE'S No-
COURT 2)
CoNTC- CHIEF (Se
21539/ (05.03.2 |, )~ [DIBAKAR JUSTI |Order Dtd. 2024- at
2024  |024 i SAMAL CE'S |03-04 No-
COURT 2)
ABLAPL (Se
21540/ [05.03.2 |- COURT |Order Dtd. 2024- at
2024 (024 17292 [MR SAHOO NO. 2 |03-01 No-
024 2)
ABLAPL (Se
21541/ |05.03.2 |- COURT |0rder Dtd. 2024- |BAIL- |at
2024 (024 17262 [P MOHANTY NO. 2 |03-01 1 No-
024 1)
ABLAPL (Se
21542/ 105.03.2 |- COURT |Order Dtd. 2024- at
2024 (024 17242 |5 SAMAL NO. 2 |03-01 No-
024 1)
ABLAPL (Se
21543/ |05.03.2 |- SK COURT |Order Dtd. 2024- |BAIL- at
2024  [024 282/20 MOHAPATRA NO. 2 |03-01 2 No-
24 9)
ABLAPL (Se
21544/ 105.03.2 |- COURT |Order Dtd. 2024- at
2024  |024 980,20 [ FARIDA NO. 2 |03-01 No-
24 9)
ABLAPL (Se
21545/ [05.03.2 |- COURT |Order Dtd. 2024- at
2024 (024 699/20 [FK BARIK NO. 2 |03-01 No-
24 9)
ABLAPL (Se
21546/ |105.03.2 |- COURT |Order Dtd. 2024- at
2024  [024 1653/2 |CR PATRA NO. 2 |02-28 No-
024 9)
WP (C) - wriT | (5€
21547/ 105.03.2 3827/2 B.N. COURT |Order Dtd. 2024- BRANC at
2024  [024 SHADANGT NO. 2 |02-26 No-
016 H-4
38)
WP (C) - COURT wriT | (o€
23238/ 82403'2 2558/2 |A.K. PANDA NO. 2 82?3; btd. 2024~ lpranc ;E_
015 OLD H-8

39)
WP (C) - COURT wriT | °©
;é;ig/ 8;403'2 9189/2 |D.P. DAS NO. 2 ggﬁgf brd. 2024~ lpeanc ;2_
014 OLD H1 |
WP (C) - COURT wriT | (°€

21551/ (05.03.2 |g1o” - [R.K. N, 5 |order ptd. 2024- I lat
2024  [024 01 MOHAPATRA orp ~ |03-01 ool E?—
22 21552/ [05.03.2 [WP(C)- |G. JAYSHING [C.O. |COURT [order Dtd. 2024- |[WRIT |(Se
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2024|024 4682/2 NO.  |04-01 BRANC |at
024 16 H-8  |No-
43)
LAA- COURT FIRST | (°€
21553/ |05.03. Order Dtd. 2024- at
2024 024 91/200 |K.C. PANDA NO. 02-29 APPEA No-
9 16 L
6)
ABLAPL (Se
COURT
21555/ [05.03.2 |- Order Dtd. 2024- at
2024 (024 1753/ |5 MOHARANA Ifg 03-01 No-
024 6)
ABLAPL (Se
21556/ |05.03. - DK DAS ESURT Order Dtd. 2024- |BAIL- |at
2024 (024 1738/2 o Jos-o1 1 No-
024 1)
ABLAPL (Se
21557/ 05.03.2 |- K ROUT ;gURT Order Dtd. 2024- [BAIL- lat
2024 (024 1736/2 AR CERGH 1 No-
024 2)
ABLAPL (Se
21558/ 05.03.2 |- COURT |Order Dtd. 2024- |BAIL- |at
2024 024 17342 (PR SAHOO NO. 2 103-01 1 No-
024 2)
ABLAPL (Se
21560/ [05.03.2 |- COURT |Order Dtd. 2024- at
2024  |024 1733/2 |FK MOHANTY NO. 2 103-01 No-
024 2)
ABLAPL (Se
21561/ |05.03. - COURT |Order Dtd. 2024- at
2024 024 1732/2 (K ROUT NO. 2 |03-01 No-
024 2)
ABLAPL (Se
21562/ 05.03.2 |- COURT |Order Dtd. 2024- |BAIL- |at
2024 024 173072 [P SUNDARAY NO. 2 103-01 1 No-
024 1)
ABLAPL (Se
21563/ 05.03.2 |- A SAHOO COURT |Order Dtd. 2024- |BAIL- |at
2024 (024 1758/2 NO. 2 |03-01 1 No-
024 2)
BLAPL- (Se
21568/ 05.03. COURT |Order Dtd. 2024- |BAIL- |at
2024 (024 1034/2 |PK MOHANTY NO. 2 103-01 2 No-
024
12)
(Se
BLAPL-
21569/ |05.03. 7684/2 SIBA PRASAD COURT |Order Dtd. 2024- |BAIL- |at
2024 024 SAHOO NO. 2 |03-04 1 No-
023
3)
CRIMI (Se
21571/ (05.03. (1:?1;];20 gi;?iN COURT |Order Dtd. 9999- |NAL  |at
2024 (024 - aanon NO. 5 |12-31 ﬁPPEA ngu);—
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CRLA CRIMI |(Se
21573/ 105.03.2 |7 oo COURT |Order Dtd. 9999- |NAL  lat
2024  |024 : NO. 5 [12-31 APPEA |No-
023
L 9)
CRLA CRIMI |(Se
21575/ |05.03. COURT |Order Dtd. 2024- |NAL  lat
2024 024 1170/2 MITHUN DAS NO. 5 |03-04 APPEA |No-
023
L 9)
CRIMI |(Se
21576/ |05.03. (1:E4U54§20 giﬁggl COURT |Order Dtd. 2024- |NAL at
2024  |024 b4 HOHANTY NO. 5 [03-04 APPEA |No-
L 10)
CRIMI |(Se
CRLA-
21577/ 105.03.2 (1,200 L aoa COURT |Order Dtd. 9999- |NAL  lat
2024 024 : NO. 5 |12-31 APPEA |No-
24
L 10)
CRLA CRIMI |(Se
21584/ (05.03.2 |75 |M.K. COURT |Order Dtd. 9999- |NAL  lat
2024  |024 055 MOHANTY NO. 5 [12-31 APPEA |No-
L 7
CRLA- CRIMI |(Se
21585/ |05.03. COURT |Order Dtd. 9999- |NAL  lat
2024 024 1220/2 |a.K. BEHERA NO. 5 |12-31 APPEA |No-
023
L 9)
ABLAPL (Se
21589/ |05.03.2 |- COURT |Order Dtd. 2024- at
2024  |024 668/20 |V SAHOO NO. 5 |02-29 No-
24 9)
CRIMI |(Se
CRLA-
21592/ [05.03.2 [J s> [P.K. COURT |Order Dtd. 9999- |NAL  lat
2024  [024 053 MOHANTY NO. 5 [12-31 APPEA |No-
L 9)
(Se
BLAPL-
21610/ |05.03. COURT |Order Dtd. 2024- |BAIL- at
2024 (024 10366/ [R.B. MISHRA NO. 5 |03-04 2 No-
2023
10)
(Se
WP (C) - WRIT
21612/ |05.03. COURT |Order Dtd. 2024- at
voza . oo 32033/ |P.K. PARIDA NS Felied BRANC |°°
2023 H-2
9)
. MISC. |(Se
21613/ |05.03. COURT |Order Dtd. 2024- |APPEA at
2024 024 ;21/20 A.K. BARIK NO. 5 103-01 L No-
SEC. |9)
. MISC. |(se
21615/ {05.03.2 |J. ) [BISWAJIT COURT |Order Dtd. 2024- |APPEA at
2024  |024 b MOHANTY NO. 5 |03-01 L No-
SEC. |9)
CRILMC- COURT CRIMI |(Se
23516/ 8;403' 3316/2 [K.C. SWAIN NO. gfgi prd. 5000= har o lat
019 24 MISC |No-




[ 3)

WP (C) - COURT WRIT | (o€

4g [21618/ [05.03.2 00 200 |0 o, Order Dtd. 2024- [1o- . |at

2024 024 05-06 No-
018 23 H-5

32)

B WP (C) - wriT | (o€

21619/ |05.03. COURT |Order Dtd. 2023- at

49 15024 024 2162/2 B.K. DAS NO. 6 |11-02 BRANC o
023 H-1

1)

[ (Se
WP (C) - WRIT

21620/ |05.03. COURT |Order Dtd. 2024- at

50 Sooa  looa 12095/ |J.P. KAR To. 6 l02oss BRANC |°°_
2018 H-8

43)

[ (Se
WP (C) - WRIT

21621/ |05.03. COURT |Order Dtd. 2024- at

512050 loaa 2389/2 |P.K. DAS vo. & lo3oo1 BRANC |°°_
012 H-2

8)

B WP (C) - I

21622/ |05.03. COURT |Order Dtd. 2024- at

52 50007 looa 1651/2 |H.K. PANDA vo. ¢ lo3o04 BRANC |-
015 Her

18)

[ (Se
WP (C) - WRIT

21624/ |105.03. COURT |Order Dtd. 2024- at

532000 looa 7101/2 |G.C. JENA vo. & lo3-oa BRANC |°°_
012 H-3

28)

B WP (C) - wrIT | (o€

21625/ 05.03. COURT |Order Dtd. 2024- at

54 500a . loaa 15541/ |D. SWAIN vo. ¢ losoor BRANC |°°
2020 H-8

29)

B WP (C) - wrIT | (o€

55 21626/ |05.03. 408/20 S.R. COURT |Order Dtd. 2024- BRANC at

2024 024 PATTANATIK NO. 6 [03-04 No-
15 H-1

3)

[ (Se
WP (C) - WRIT

21627/ 105.03. COURT |Order Dtd. 2024- at

56 5000 looa 18784/ IN.K. ROUT vo. 6 losoor BRANC |°°
2014 H-2

9)

[ (Se
WP (C) - WRIT

21628/ |05.03. COURT |Order Dtd. 9999- at

57| o0a . loaa 29713/ [N.C. SINHA vo. ¢ haosr BRANC |-
2023 H-8

39)

- CRLREV CRIMI |(Se

21629/ 05.03.2 |- COURT |Order Dtd. 2024- |NAL  |at

28 5024 024 682/20 MM+ MOHANTY NO. 6 |04-25 REVIS |No-

23 TON  [2)

_ CRLREV CRIMI |(Se

21630/ |05.03. - COURT |Order Dtd. 2024- |NAL at

59 5024|024 86/202 [R-K. MISHRA NO. 6 |05-08 REVIS |No-

4 TON  |3)

. [21631/ [05.03.2 |cRLREV COURT |Order Dtd. 2024- (se

60 12024 024 - R. SETHI NO. 6 |05-01 at
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87/202 No-
4 3)
CRLREV CRIMI |(Se
21632/ |05.03.2 |- COURT |Order Dtd. 2024- |NAL at
2024 (024 26/202 |R-K- BARIK C.0.lon "6 l0a-03 REVIS |No-
4 TON  |3)
(Se
CMAPT,~
21633/ [05.03.2 COURT |Order Dtd. 2024- M.J.C |at
2024 (024 768/20 IM.K. NAYAK |C.O. |yo" ¢ |03 04 No-
23
3)
WP (C) - wriT | (°€
21635/ |05.03.2 COURT |Order Dtd. 2024- at
001 lora 4749/2 A.K. NAYAK [c.0. |-°°" | 90T BRANC |0°
024 H-1
1)
CRLMC- COURT crIMI | (€
53226/ 8;403‘2 4076/2 |I.CH. SAHU |C.0. |NO. gffgz Ptd. 2023- \oar EE_
022 10 MISC o)
CRLMC- COURT criMr | (€
53527/ 82403'2 43/202 [M.R. SAHOO |C.O. |NO. gf?if Dtd. 2023- \oap ;t_
3 10 MISC [0
1)
WP (C) - COURT wRIT | (o€
21638/ (05.03.2 |, o000 | o panie o, o Order Dtd. 2024- [l - |at
2024  [024 03-01 No-
024 10 H-7
10)
WP (C) - COURT wriT | (5€
21639/ (05.03.2 ;o 20> | panre oo o Order Dtd. 2024- [l - |at
2024  [024 03-01 No-
024 10 H-7
10)
WP (C) - COURT wrIT | (o€
21640/ (05.03.2 |,c 0 1 i oo, o Order Dtd. 2024- [l.- . |at
2024  [024 03-01 No-
024 10 H-7
10)
WP (C) - |SUBHRANSU COURT wriT | (5€
;égjl/ 82403‘2 4307/2 |[BHUSAN c.o. [NO. gg?gf Dtd. 2024- lepanc ;2_
024 MOHANTY 10 EECT P
WP (C) - COURT wriT | (o€
21642/ (05.03.2 ;o000 b canoo e o o Order Dtd. 2024- [o-  |at
2024  |024 03-01 No-
024 10 H-1
1)
(Se
21643/ [05.03.2 ggég}z o oas . ESURT Order Dtd. 2017- at
2024  |024 : : : 03-20 No-
017 10
1)
_ (Se
21644/ 05.03.2 ggég}z o oas . ;gURT Order Dtd. 2017- at
2024  |024 : : : 03-20 No-
017 10
1)
173 [21645/ [05.03.2 [wp(C)- [B. DaAs ic.0. [COURT |order Dtd. 2017- [(se
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2024 024 2265/2 NO. 03-20 at
017 10 No-
1)
_ (Se
21646/ [05.03. "2056((5:)/2 o oas EgURT Order Dtd. 2017- at
2024 024 : : 03-20 No-
017 10
1)
WP (C) - |SUBHRANSU COURT WRIT | (o€
53227/ 82403‘ 4295/2 |BHUSAN NO. 8;?3; Dtd. 2024- lopanc ;E_
024 MOHANTY 10 H-4 29
WP (C) - COURT wriT | (o€
21648/ |05.03. 4316/2 S. NO Order Dtd. 2024- BRANC at
2024 024 MOHAPATRA : 03-01 No-
024 10 H-5
47)
WP (C) - COURT wRIT | (o€
21649/ |05.03. 4304/ S. NO Order Dtd. 2024- BRANC at
2024 024 MOHAPATRA . 03-01 No-
024 10 H-5
47)
WP (C) - COURT wriT | (5€
21650/ |05.03. 4294/ S. NO Order Dtd. 2024- BRANC at
2024 024 MOHAPATRA : 03-01 No-
024 10 H-4
27)
WP (C) - COURT wrIT | (o€
21651/ |05.03.2 [, |DAYANIDHI . Order Dtd. 2024- [°-  |at
2024 024 002 MISHRA 0 03-01 01 Tf—
_ (Se
21652/ 05.03. quég)/z o % par ;gURT Order Dtd. 2024- at
2024 024 R : 03-01 No-
024 10
1)
WP (C) - COURT wriT | (o€
21653/ 105.03.2 | 0000 |0 avasINGH o, Order Dtd. 2024- [o-  |at
2024 024 02-28 No-
2023 10 H-2
34)
SECON |(Se
SA- COURT
21654/ |05.03. Order Dtd. 2023- |D at
oon . lona 200/19 [R.K. MEHER NO. ey APPEA e
97 10
L 7)
CMP- COURT wriT | °®
21655/ 105.03.2 |o0 o0 | wmomanTy o, Order Dtd. 2024- |o-  |at
2024 (024 03-04 No-
19 10 H-6
16)
SECON | (Se
21656/ |05.03. 530/19 DILLIP ESURT Order Dtd. 2023- |D at
2024 (024 SAMAL : 12-18 APPEA |No-
97 10
L 7)
WP (C) - COURT wriT | °®
53527/ 82403' 40935/ |G JAYASINGH NO. gg?gg Dtd. 2024- lopanc ;E_
2023 10 H-5

32)




86

87

88

89

90

91

92

93

94

95

96

97

98

(Se

CMP-  |GYANENDRA COURT WRIT
53228/ 82403‘ 132/20 |CHANDRA NO. 8;?32 Dtd. 2024- lepanc ;E_
24 SWAIN 20 H-7
15)
WP (C) - COURT wriT | (°€
21659/ 05.03.2 [0’ ok vemEr o, Order Dtd. 2024- [lo-  |at
2024 024 03-04 No-
024 20 H-4
27)
WP (C) - COURT WwRIT | (o€
21660/ [05.03.2 101200 | oy o, Order Dtd. 2024- [l - |at
2024  |024 02-28 No-
024 20 H-3
13)
WP (C) - COURT wriT | (°®
21661/105.03.2 144539, |¢ sayasinG No. [07dSE Ptd. 20247 lppanc [3°
2024 024 02-28 No-
2023 20 H-5
32)
CMp- COURT wrir | (5®
21662/ {05.03.2 (750700 |o vonarana o, Order Dtd. 2024- |-~ |at
2024  [024 03-04 No-
24 20 H-7
15)
WP (C) - COURT wrIT | (o€
21663/105.03-2 15515 |r. k. MEHER NO. order brd. 2024~ ppanc [2°
2024 024 03-04 No-
024 20 H-4
27)
CONTC- COURT e
21664/ (05.03.2 |7oo0 -0 | o . Order Dtd. 2024- |CONTE |at
2024 024 e : 03-01 MPT  |No-
023 20
7)
WP (C) - COURT wrIT | (o€
21665/.105.03-2 141075/ |6 gavASINGH No. [OFdeT Prd. 20247 lppanc [3°
2024 024 02-28 No-
2023 20 H-6
35)
WP (C) - COURT wriT | (5€
21666/ 105.03-2 145535 |r. k. MEHER no. [Qrder Dtd. 20247 fppanc 2t
2024 024 03-04 No-
024 20 H-4
27)
(Se
CRP- CIVIL
21667/ |05.03. COURT |[Order Dtd. 9999- at
5054|024 16/201 |D. SWAIN No. 1 |12-31 REVIS yo-
6 TON
1)
CMP- COURT wriT | °®
21668/ (05.03.2 |0 00 | oy o, Order Dtd. 2024- [l - |at
2024  |024 03-04 No-
24 20 H-7
15)
WP (C) - COURT wriT | (o€
21669/ 05.03.2 [ooc’o o b wemEr o, Order Dtd. 2024- [o- = |at
2024 024 03-04 No-
024 20 H-4
27)
WP (C) - COURT _ [wrtT  [(se
;égZO/ 02,072 |a1024/ |G gavasINGH No. | rdST PEd 20247 lppanc fat
2023 20 H-6  |No-




[ 35)
WP (C) - COURT WRIT | (o€
99 ;égzl/ 8;403' 4285/2 M.R.SAHOO NO. 2 8;‘332 Dtd. 2024- lpanc ;E_
024 OLD H-4
27)
N CMAPL- COURT (Se
10 |21672/ |05.03. Order Dtd. 2024- M.J.C |at
203/20 |T. SWAIN NO. 2
0 2024 |024 02-27 No-
23 OLD
2)
N CMP- COURT WwRIT | (o€
10 |21673/ |05.03. 1577/2 |S MOHARANA NO. 2 Order Dtd. 2024- BRANC at
1 (2024 |024 03-04 No-
023 OLD H-4
19)
N WP (C) - COURT wriT | (5€
;0 53214/ 8;‘103‘ 4258/2 |R. K. MEHER NO. 2 8‘;‘332 Dtd. 2024- lepanc EE_
024 OLD H-4
27)
N WP (C) - COURT I
éo 53215/ 82403' 10610/ [M.R. DASH NO. 2 gllfii?lf Dtd. 2024- lopanc ;t_
2014 OLD H-6 ©
16)
N WP (C) - COURT wriT | °®
leo 53216/ 8;‘103‘ 40779/ |G JAYASINGH NO. 2 8;‘3;; Dtd. 2024- lepanc Et_
2023 OLD H-2 ©
34)
N CMP- COURT wriT | (5€
éo 23217/ 82403' 1359/2 |PK BEHERA NO. 2 8;‘332 Dtd. 2024- lopanc ;E_
023 OLD H-2 6
N WP (C) - COURT wrIT | (o€
éo 53218/ 8;‘103‘ 1690/2 |M.R.SAHOO NO. 2 gg?gz Dtd. 2024~ |ppaNC ;2_
022 OLD H-4
27)
N WP (C) - COURT wriT | (5€
%O 53519/ 822}03' 10610/ |B.K. PATT NO. 2 gfi Dtd. 2024- lopanc Et_
2014 OLD H-6 ©
16)
N WP (C) - COURT wrIT | (o€
éo gégiw 8;403' 4259/2 |[R. K. MEHER NO. 2 gg?gz Dtd. 2024- lepanc ;t_
024 OLD H-4 ©
27)
N WP (C) - COURT wriT | °®
;O ;égil/ 82403' 42722/ |G JAYASINGH NO. 2 8]2“_12; Dtd. 2024- lepanc ;E_
2023 OLD H-8
43)
B WP (C) - COURT e
(1)1 23522/ 8;403' 4203/2 |J.SAHOO NO. 2 gg‘fgz Dtd. 2024~ |ppaNc ;t_
024 OLD H-4 ©
27)
11 21683/ [05.03.2 [WP(C)- [BIKRAM COURT |Order Dtd. 2024- |[WRIT |(Se
1 2024 024 4935/2 |BEHERA NO. 2 |03-04 BRANC |at




024 OLD H-4  |No-

38)

B WP (C) - COURT e

1121684/ 05.03.2 [ 00l b e oo o, p OFder Ded. 2024- Zoo o lat

2 |2024 024 03-04 No-
024 OLD H-4

27)

B WP (C) - COURT wriT | (°®

:131 53525/ 82;}03‘2 42719/ |G JAYASINGH |C.0. |NO. 2 gg?gg Dtd. 2024- lepanc ;t_

2023 OLD H-8 ©

43)

B WP (C) - COURT wriT | (°€

lel 23226/ 8;403'2 41026/ |G JAYASINGH |C.0. |NO. 2 gg?gg Dtd. 2024- lepanc ;E_
2023 OLD H-6

35)

B WP (C) - COURT WwRIT | (o€

11 21687/ |05.03.2 |, o) |DILLIP . No. 5 lorder Dtd. 2024- |lio . lat

5 2024 (024 092 SAMAL oLp  |03-04 qog | [No-

43)

N WP (C) - COURT wriT | (°®

él 53528/ 8;’403'2 41027/ |G JAYASINGH |C.0. |NO. 2 8;21‘23; Dtd. 2024- lopanc ;t_

2023 OLD H-6 ©

35)

B WP (C) - COURT wRIT | (o€

%1 53229/ 8;‘103‘2 4606/2 N.K. ROUT  |C.0. [NO. 2 gg‘fgz Dtd. 2024~ |ppaNc ;t_

024 OLD H-8 ©

43)

B WP (C) - COURT wriT | °©

11 21690/ [05.03.2 [;2/2)° M. R. . No. 5 [order Dtd. 2024~ |l . lat

8 [2024 |024 BADAJENA : . 03-04 No-
024 OLD H-5

47)

B WP (C) - COURT wrIT | (o€

él ;égzl/ 8;‘103‘2 42723/ |G JAYASINGH |C.0. |NO. 2 gg?ig Dtd. 2024- |panc ;t_

2023 OLD H-8 ©

43)

R WP (C) - COURT wriT | °®

232 ;égiz/ 8;1‘103‘2 40933/ |G JAYASINGH |C.0. [NO. 2 gg?‘;g Dtd. 2024~ |ppaNc ;2_
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5 12023 loaa 499/20 R.K.BARIK NO. 0304 NAL 2

24 15 MISC o)

N CRLMC- COURT criMr | (€
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